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PREFACE

This publication contains a brief resume of work done by Tenth
Lok Sabha during the 1st Session i.e. from 9 July to 18 September,

1991.

New DELHi; K. C. RASTOG]I,
October, 1991 Secretary-General.

Kartika, 1913 (Saka)
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1. DURATION OF SESSION

Date of commencement ......................... 9 July, 1991

Date of adjournment sine die .................. *18 September, 1991
Date of Prorogation .............ccc.ccouuveeennne 26 September, 1991
Total number of days of Session .............. 72 days

Number of actual sittings.................... ... 49 days

Number of hours of sittings .................... 345 Hrs. 50 Mts.

* The Session was originally scheduled to conclude on 13 September, 1991. On the

recommendation of B.AC.. House agreed to sit

on

16 and 17 September, 1991. Later, House also sat on 18 September, 1991 to transact

urgent items of business.
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ARG o

SUMMARY

Bills introduced

Bills withdrawn

Bills negatived

Bills removed from the Register of pending Bills
Bills Part-discussed

Bills Pending at the end of the Session
vide Para No. 368 of Bulletin Part II
dated 1 October, 1991

78

NIL
NIL

74




3. DIVISIONS

NO. of Divisions held ..........cccvvviiiiiiiiieeireiiisercrcerecereescncncens
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el A

No.
No.
No.

No

MOTIONS UNDER RULES 191 AND 342

SUMMARY
of notices received .......................
of motions admitted .......................
of motions discussed .......................
of motions remained .......................

Part-discussed
Total time taken

.......................

k)1

155
66
4
Nil

28 hours and 47
minutes



‘powdope puv pasom 3sam suonow eredss duqy,

1661 ‘md (z'oN) uwwwmy op 03
S8 PUR §9 ‘79 "SON ,IUSWPUIWE JUNEUINAOD
o1 uox :

¥ n 1
W ssounng Jo PMpuo) puUR UNPId0ld Jo sy

padopy €0 0 166l Puws uegowuRy I P Jo 08 Y jo (1) Imep Jo uomudsmg |
N H
PITSNOSD
suonow PA ‘oN
suTwoy uaye sunj uo aeq PIAOW OYM JIQUISIN wiqes IS

SNy jo uopuadsns 20j gg¢ MY Jpun SWOPOW (W)



6. Oath or Affirmetion

Number of
Members who
made and sub-
scribed the oath/
affirmation

Language in which oath /
affirmation made

Date on whizh oath /
affirmation made

iy
b

- N asauneauuwusaRB2YS

s 2R

NN & WO O

Hindi
English
Sanskrit
Bengali
Tamil
Marathi
Kannada
Gujarati ?
Urdu
Assamee J'
Oriya
Malayalam
Punjabi
Telugu
Maithili J

English 1
Hindi
Telugu
Mati §
Tamil

9.7.1991

10.7.1991

3



4 Hindi
1 English 11.7.1991
1 Hindi 12.7.1991
1 Hindi 15.7.1991
1 Malayalam 24.7.191
1 Hindi 2.8.1991
1 English 19.8.1991

*508

*Excluding Shri Inderjit Gupta, Speaker, Pro-iem who made affirmation in
English before the President at Rashtrapati Bhawan on 9.7.1991.



7. OBITUARY REFERENCES

Sl. Name & Particulars Date of Date on Time
No. of Membership Death which refer- taken
ence
made H M
1 2 . 3 4 5
1. °Shri Rajiv Gandhi 21.5.1991
(Member, 7th to 9th Lok Sabha)
2.  **Shri Chita Mahata 7.7.1991
(Member, 6th to 10th Lok Sabha)
3.  Shri C.K. Chakrapani 1.3.1991
(Member, 4th Lok Sabha)
4. Shri Nagina Rai 10.4.1991
(Member, 7th Lok Sabha)
5. Smt. B. Radhabai Ananda Rao 17.4.1991 11.7.1991 2 16
(Member, 4th to 7th Lok Sabha) T
6. Shri Gauri Shankar Rai 2.5.1991
(Member, 6th Lok Sabha)
7.  Shri Jageshwar Yadav 14.5.1991
(Member, 4th Lok Sabha)
8.  Shri Ishwar Chaudhry 15.5.1991
(Member, S5th, 6th & 9th Lok Sabha)
9. Shri S.A. Dange 22.5.1991
(Member, 2nd & 4th Lok Sabha)
10. ‘@Shri Uma Shankar Dikshit 30.5.1991 |
(Former Union Minister) -
11.  Shri Dinesh Goswami 2.6.1991
(Member, 5th & 8th Lok Sabha)
12.  Shri Prabhu Dayal Himitsingka 2.6.1991 11.7.1991
(Member, Provisional Parliament, 3rd
& 4th Lok Sabha)
13. Bhai Shaminder Singh 18.6.1991‘

(Member, 8th Lok Sabha)

*He was also elected to 10th Lok Sabha from Amethi constituency of Uttar Pradesh
posthumously. Resolution placed by the. Speaker before the House was adopted
unanimously.

**He was an elected member of 10th Lok Sabha and expired on 7.7.1991. Hence he

did not take oath in the House on 9.7.1991.
@He was a Member of Rajya Sabha and veteran freedom fighter.

35



1 2 3 4 S
14. Shri Dattatraya Parashuram 20.6.1991
Karamarkar

(Member, Central Legislative Assem- 16.7.1991 004
bly, Provisional Parliament & Ist Lok
Sabha)

15. Shri Jagannathrao Joshi 15.7.1991
(Member, 4th & Sth Lok Sabha)

16.  Shri Chhaviram Argal 16.7.1991  20.7.1991 003
(Member, 6th & 9th Lok Sabha)

17.  Shri Bhakt Darshan 30.4.1991
(Member, 1st to 4th Lok Sabha) 24.7.1991 003

18.  Shri Shankar Dayal Singh 14.7.1991 ‘
(Member, 8th Lok Sabha)

19. Shri Kadiyala Gopala Rao 2.7.1991  26.7.1991 002
(Member, 1st Lok Sabha)

20. Shri V.K.V.R.V. Rao 25.7.1991  29.7.1991 004
(Member, 4th & 5th Lok Sabha)

21. Shri Ram Deo Singh 9.7.1991
Member, 5th & 6th Lok Sablu)
Shri Ananta Tripathi Sarma 11.7.1991 2.8.1991 0 05
(Member, 2nd to 4th Lok Sabha)

23. Smt. Mukul Banerjee 24.7.1991
(Member, 5th Lok Sabha)

24. Shri Digvijay Narain Singh 2.8.1991  20.8.1991 0 02
(Member, 1st to 6th Lok Sabha)

25. Prof. Raja Ram Shastri 21.8.1991 23.8.1991 002
(Member, S5th Lok Sabha)

26. Shri Samar Brahma Chaudhury 27.8.1991  30.8.1991 0 02
(Member, 8th Lok Sabha) .

27. Smt. Bimal Kaur 2.9.1991 6.9.1991 0 02
(Member, 9th Lok Sabha)

28. Shri Ravi Narayan Reddi 7.9.19 11.9.1991 004

(Member, 1st & 3rd Lok Sabha)




8. PANEL OF CHAIRMEN

Sl. Name of Member Date of nomination
No.
°1. Shri Buta Singh
*2. Shri Atal Bihari Vajpai
*3, Shri Ebrahim Sulaiman Sait
4. Shri P.M. Sayeed
5. Col. Rao Ram Singh
6. Shri Sharad Dighe
7. Shri S. Mallikarjunaiah 12.7.1991
8. Shri Rasheed Masood
9. Smt. Malini Bhattacharya
10. Shri P.M. Sayeed 18.7.1991
11. Shrit Ram Naik vice 20.8.1991
Shri S. Mallikarjunaiah clected as Deputy
Speaker

*Appointed by the President on 5.7.1991 under article 99 of the Constitution before
whom Members could make and subscribe oath or affirmation.

X7



9. PAPERS LAID ON THE TABLE

(a) By Government 1377

(b) By Private Members NIL
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11. PETITIONS

Presented by members

...........................................................
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(ii)

(iii)

13. QUESTIONS
Starred Questions
(a) Number of Questions put down in Question
Lists for Oral Answers
(b) Number of Questions orally answered
Short Notice Questions

(a) Number of Questions put down in Short
Notice Questions List

(b) Number of Short Notice Questions orally
answered

Unstarred Questions

(a) Number of Questions put down in Ques-
tions Lists for written answers

(b) Number of Questions for which written
answers were laid including those put down
for oral answers but not reached for oral
answers

*837
208

-Nil-

-Nil-

**7165

7794

*Include 17 Starred Questions/transferred/postponed from one Ministry to another.
**Include 105 Unstarred Questions deleted/transferred from one Ministry to another.
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14. RESIGNATION BY MEMBERS

SI. Name of Member State/Union Constituency Date from Remarks
No. Territory which
accepted by
Speaker
1. Shri Atal Bihari Madhya Vidisha 24.6.1991  Consequent on
Vajpayee Pradesh their eclection from
more than one con-
stituency.
2. Shri Lal Krishna Declhi New Delhi 26.6.1991 Announcement
Advani made in the House
on 9.7.1991.
3. Shri Ajit Anantrao Maharashtra Baramati. 18.9.1991  Announcement
Pawar made in the House
on 18.9.1991.
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16. SHORT DURATION DISCUSSIONS (RULE 193)

Remarks

Ministry/
Department
concerned

Name of Member . Date(s) of Time taken
cussion

Under
rule

4%

Shri Era Anbarasu  29-7-91

Home Affairs

24

193

Statement made by the Minis-

1.

30-7-91

ter of Home Affairs in the
House on the 24th July, 1991

regarding escape from the

custody and subsequent death
of Shri Shanmugam an ac-

cused in the Rajiv Gandhi

4 11

21-891

Chandrajit  7-8-91

Shri
adav

Y

193

Flood and drought situation

in the country.

2.




DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE FOR
SHORT DURATION UNDER RULE 193

SUMMARY
1. No. of notices received JR— 259
2. No. of discussions admitted —_ 12
3. No. of discussions held —_— 2
4. No. of discussions remained Part- __ Nil
discussed

5. Total time taken —_— 7 hours
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17. SITTINGS OF LOK SABHA

Sl

No.

Subject

Date

Remarks

Cancellation of sitting
of Lok Sabha on the
220d July, 1991.

Fixation of sitting of
Lok Sabha on Satur-
day, the 20th July,
1991.

Fixation of sitting of
Lok Sabha on Saturday
the 27th July, 1991.

Cancellation of sitting
of Lok Sabha on Satur-
day the 27th July,
1991.

Cancellation of sitting
of Lok Sabha on Fn-
day, the 16th August,
1991.

Fixation of sittings of
Lok Sabha on Saturday
the 14th and Monday,
the 16th Secptember,
1991.

Fixation of sitting of
Lok Sabha on Tues-
day, the 17th Sep-
tember, 1991.

Fixation of sitting of
Lok Sabha on Wednes-
day., the 18th Sep-
tember, 1991.

12.7.1991"

12.7.1991

~
24.7.19917)

26.7.1991

23.7.1991

4.9.1991

14.9.1991

17.9.1991

The Chairman informed the House
that at the meeting of the Speaker
with Leaders of Parties/Groups, it
was decided that in order to facili-
tate carly discussion of financial and
other business, sitting of the House
fixed for Monday, the 22nd July,
1991 might be cancelled and in lieu
thereof, the House might sit on
Saturday, the 20th July, 1991. No

‘sitting had been fixed on Tuesday,

the 23rd July, 1991 on account of
Muharram.

Lok Sabha agreed with the recom-
mendation of Business Advisory
Committee (2R) that the House
might sit on Saturday, the 27th July,
1991. However on the 26th July,
1991, the Chairman informed the
House that as desired by leaders of
parties, the sitting of Lok Sabha
fixed for Saturday, the 27th July,
1991 might be cancelled. The House
agreed.

On the recommendation of Business
Advisory Committee, the House ag-
reed to cancel its sitting fixed for
Friday, the 16th August, 1991 as no
sitting had been fixed on the
15th August, 1991 on account’ of
Independence Day.

On the recommendation of Business
Advisory Committee the House ag-
reed to fix its sittings on Saturday
the 14th and Monday the 16th Sep-
tember, 1991.

On recommendation of Business Ad-
visory Committee, the House agreed
to fix its sitting on Tuesday, the 17th
September, 1991.

The Speaker announced that Lok
Sabha would sit on Wednesday, the
18th September, 1991 for transaction
of urgent items of business.
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18. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

Anncuncements/ Observations/ References

Sl

No.

Subject

By whom

Date

Introduction of Prime Minister and
Leader of the House.

Announcement—Regarding adjourn-
ment of the House at 4 P.M. on
24 July, 1991 to rc-assemble at
5 P.M. for the presentation of Gener-
al Budget.

References to (i) the 49th anniversary
of the ‘Quit India’ movement
launched on 9 August, 1942 and (ii)
46tk anniversary of the dropping of
bombs on Hiroshima and Nagasaki.

Observation—Lauded the sentiments
expressed by the Leader of the House
and the Leader of the Opposition
about the need of resolving the impas-
se caused after the personal explana-
tion made by the Minister of Civil
Aviation and Tourism (Shri Madhav-
rao Scindia) in the House on 7 Au-
gust, 1991.

Announcement of a decision for dis-
cussion on a motion under rule 184
regarding atrocities on Scheduled Cas-
tes and Scheduled Tribes and other
weaker sections of the society.

Observation on the historic occasion
of restoration of the constitutional and
democratic authority in Soviet Union.

Valedictory reference on the conclu-
sion of the 1st Session of Tenth Lok
Sabha.

Speaker

Speaker

Speaker

Speaker

Chairman

Speaker

Speaker

10.7.1991

24.7.1991

9.8.1991

12.8.1991

12.8.1991

23.8.1991

18.9.1991
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Sl. Brief Subject Name of Minister Date Time
No. Taken
H M.
**19. Trade policy Sh. P. Chidambaram 13.8.1991 002
20. Incident that took . Sh. S.B. Chavan 14.8.1991 0 07

place in froat of resi-
dence of Shri Madhav-
rao Scindia, Minister of
Civii Avwviation and
Tourism at New Delhi
on the 14th August,
1991.

21. Government business Sh. Ghulam Nabi Azad 14.8.1991 0 03
for the week commenc-
ing Monday, the 19th
August, 1991. .

22.  Modalities for exempt- Sh. Mullappally 14.8.1991 0 02
ing the small and mar- Ramachandran
ginal farmers from fer-
tiliser price increase.

23.  The tragic air crash of Sh. Madhavrao Scindia 19.8.1991 0 06
the Indian Airlines

plane near Imphal on
the 16¢ch August, 1991.

24. The incident of vio- Sh. S.B. Chavan 19.8.1991 0 09
lence/arson  in  the
House of Shri Ram
Vilas Paswan, MP at
New Delhi on the 22nd
May, 1991.

25. The incident of wvio- Sh. M.M. Jacob 19.8.1991 0 03
lence near the Boat -

Club lawns at New
Delhi on 13.8.1991.

26. Political situation in Sh. Madhavsinh 20.8.1921 003
the Soviet Union. Solanki

27. Prices of imported Sh. Ajit Kumar Panja 20.8.1991 0 04
newsprint.

28. The death of a suspect Sh. M.M. Jacob 21.8.1991 010

in police custody on
19.8.1991 at  New
Delhi.
**Alo laid on the Table a copy of the Statement (Hindi and English versions)
containing decisions on Trade Policy.
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Sl

Bricf Subject

Name of Minister

Date

Taken
H. M.

31

@32.

3.

3s.

3.

Encounter with LTTE
militants on the 20th
August, 1991  at
Konanakunte near
Bangalore. :

Release of Shri K.
Doraiswamy a senior
Indian Oil Corpora-
tion's official abducted
by the terrorists in
Srinagar in June, 1991.

Developments in the
Soviet Union.

Government business
for the week commenc-
ing Monday, the 26th
August, 1991.

Pakistan Prime Minis-
ter's interview to the
Newsweek magazine of
the 19th August, 1991.

Launch of
Indian Remote Sensing

‘Satellite, IRS-1B.

Submission of Report
by the National Com-
mission on  Rural
Labour set up in Au-
gust, 1987.

Governmen‘ business
for ‘Temaining
period of the session.

Accidental death . of
Major General AM.
Malik on the 4th Sep-
tember, 1991.

seeond'

Sh. S.B. Chavan

Sh. S.B. Chavan

Sh. Madhavsinh
Solanki

Sh. Ghulam Nabi Azad

Sh. Madhavsinh
Solanki

Sh. P.V. Narasimha

Rao

Sh. Paban Singh
Ghatowar

Sh. Ghulam Nabi Azad

Sh. S. Krishna Kumar

21.8.1991

21.8.1991

23.8.1991

23.8.1991

23.8.1991

29.8.199]

3.9.1991

6.9.1991

6.9.1991

0 06

0 03

0 05

0 05

0 05

003

001

0 02

®Minister also informed the House about certain decisions taken at the Speaker's

meeting with Leaders of Parties held on the 22nd August, 1991.



ge

Name of Minister

41.

Sh. M.M. Jacob

Sh. Eduardo Faleiro

Sh. P.V. Narasimha

Sh. S.B. Chavan

Km. Girja Vyas

£Sh. Mallikarjun

9.9.1991

9.9.1991

13.9.1901

16.9.1991

17.9.1991

17.9.1991

005

0 05

005

009

0 08

£Made on behalf of Minister of State for Civil Supplies and Public Distribution.



(i) Matters Under Rule 377
(a) Number of matters raised
(b) Position regarding receipt of replies from Ministers concerned as on 31.10.1991.

Total number of Number of replies Percentage of
matters raised sent to Members replies sent to
by Ministers and the Members by
copies endorsed  the Ministers
to Lok Sabha
Secretariat

First Session 270 110 40%




—
~
w

H M
STATEMENTS (Rule 372) 4 07 1.2
4 ¥

OTHER MATTERS such as Papers laid on the 15.8
Table, Obituary References,
Questions of Privilege, Points
of Order, Personal Expiana-
tions, etc.

345 50 100.0




